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: S SHRI ANIL KUMAR NISHFH; RAJS, whose Eﬁ[UlLJﬁ have besn
Wrapatrlatmd from the post of Member, Rajasthan Cidil Services

' g s ﬂmliuLu Tribunal, Jaipur vide Government Ordar
5 3& o.F.17(B)Karmik/K~ ?fEb dated 18.032.2009 to this [Court., are
Q'jacud at the disposal of Hon'ble ths Chiaf Justikce for his
tﬂ%ﬂppn1ntment / posting as Registrar (Vigilance), Rajasthan High
_¢uunt Bench, Jaipur. .

I

SHRI ANIL KUMAR MISHRA, RHIS, whose services have been

placed at the disposal of Hon'ble the Chief Justica| is hereby
cappointed/ posted as Registrar {(Vigilance)}, Rajagthan High

_Courrt Bench, Jaipur with immediace effect.
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